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From,
Chief Environmental Officer,
Uttar Pradesh Pollution Control Board,
Lucknow.
To;
The Registrar General,
Princpal Banch,
Hon'ble National Green Tribunal,
Corpernicus Marg, New Delhi.
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c

Sub: Action taken report of UPPCB regarding the garbage lying on the dumping site i.e.
Bandha Road, Faizzullaganj, Priyadarshini Colony, Sector-D, Lucknow, in compliance of
direction issued by Hon’ble NGT, New Delhi in 0.A. no. 654 /2022 Priyadarshini Colony
D, Residence Welfare Society V/s State of UP and others vide its order dated

20.01.2023.

Sir,

In compliance of the direction passed by Hon'ble National Green Tribunal dated
20.01.2023 on matter mentioned above, the Action Taken Report is hereby attached with a
request to put up before Hon'ble National Green Tribunal for kind perusal.

Enclosure: As above.

Copy to:

1. Shri Pradeep Mishra, Advocate for UPPCB.

2. Chief Law Officer, UPPCB, Lucknow.
3. Regional Officer, UPPCB, Lucknow.

Your's Sincerely

[Dr.%,}(aran]

Chief Environmental Officer,
Circle-5

Chief Environmental Officer,
Circle-5

ardi—2 41, fafa wvs,
AR, T@TH—226010
g—Ha—info@uppch.com
dgurse -www.uppcb.com

TC-12-V, VibhutiKhand
Gomti Nagar, Lucknow-226010
e-mail: info@uppcb.com
Web site www.uppcb.com




Action taken report of UPPCB regarding the garbage lying on the
dumping site i.e. Bandha Road, Faizzullaganj, Priyadarshini
Colony, Sector-D, Lucknow, in compliance of direction issued by
Hon’ble NGT, New Delhi in O.A. no. 654/2022 Priyadarshini
Colony D, Residence Welfare Society V/s State of UP and others
vide its order dated 20.01.2023

Hon’ble NGT, New Delhi vide order dated 20.01.2023 in the matter of
O.A. no. 654/2022 Priyadarshini Colony D, Residence Welfare Society V/s
State of UP and others has pleased to passed following direction:-

“w

...... 8. In these facts and circumstances, we enquired from the learned
Counsel appearing for State PCB as to why no appropriate action has been
taken by UPPCB against Nagar Nigam by assessing environmental
compensation, initiating criminal proceedings, etc. but no explanation could be
given.

9. Shri Mishra, learned Counsel for State PCB, however, stated that
appropriate action would be taken by State PCB in due course of time. We find
this situation to be highly dissatisfactory. A Statutory Regulator, despite there
being no obstruction, has failed in discharging statutory duties with due
devotion and has not taken any action which it was under statutory obligation
to do. This, inaction and apathy on the part of a Statutory Regulator, in fact,
encourages violators of environmental laws and norms to continue with their
violations with impunity. The situation is highly deprecable and has to be
condemned. In fact, Member Secretary,

UPPCB is liable to explain as to why he has not taken any action against the
erring officials for the laxity shown by them.

10. We also find from record that operation of Municipal Solid Waste Transfer
Station, Puraniya has been handed over to M/s Eco green Energy Private
Limited, Lucknow but it has failed in its function. No action has been taken
against the said company and no reason is also disclosed as to why
appropriate action has not been taken.

11. Further, operating transfer stations with holding capacity of 150 tonnes by
itself seems to be unacceptable. Rather, steps need to be taken for immediate
transportation of waste to the processing site. This issue needs to be clarified
in the next report and status of such other transfer stations existing and their
siting criteria.

12. In these facts and circumstances, we find it appropriate to direct Member
Secretary, UPPCB to appear before Tribunal on the next date to explain as to
why it has allowed its officials to show laxity in performance of their statutory
functions by allowing violators to continue to violate environmental laws and
norms but statutory duties are not discharged. The action taken, if any, in the
meantime, report shall also be given by State PCB.

It is submitted that in compliance of order dated 16.09.2022 of Hon’ble
NGT passed in the above mentioned Original Application, the Joint
Committee comprising officials of Municipal Corporation, Lucknow and
UPPCB, Lucknow inspected the dumping site ie. Bandha Road,
Faizzullaganj, Priyadarshini Colony, Sector-2, Lucknow on dated
12.12.2022. It was found that the Municipal Solid Waste Transfer station,
Puraniya is spread over an area of approx 5485.7095 sq.mt. where
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municipal solid waste collected at transfer station, Puraniya is sent to 1 1 3
Shiveri Plant for MSW processing. The dumping site/center is operated by

M/s Ecogreen Energy Pvt. Ltd., Lucknow. During inspection it was found

that approx 100 ton of waste was observed collected at transfer station, due

to accumulation of huge quantity of waste at center unpleasant order felt at

and transfer station. The drainage system of the center was chocked due to
municipal solid waste. Nagar Nigam Lucknow has sent a proposal for
establishment of MRF cum Transfer Station but has not obtained
CTO/Authorization from UPPCB. It was observed that Nagar Nigam,
Lucknow has not complied MSW Rules, 2016.

2. It is submitted that on the basis of the recommendation of Regional
Officer, UPPCB, Lucknow Environmental Compensation Rs. 2.40 Cr. against
Nagar Nigam, Lucknow has been imposed vide letter no. H 88767/C-
5/105/0A no. 654/23 dated 08.02.2023. The same is annexed as Annexure
No. 1.

3. Further it is submitted that the Board has also recommended
prosecution against the Municipal Commissioner, Nagar Nigam, Lucknow
under E(P) Act, 1986 read with MSW Rules, 2016 under section-197 Cr.P.C
to UP Government vide letter no. G 40119/C-5/105/0A no. 654/22/2023
dated 08.02.2023. The same is annexed as Annexure No. 2.

4. It is submitted that earlier the Board has already initiated action
against Priyadershini Nagar, transfer station. Show cause notice under
section-5 of E(P) Act, 1986 was issued to Municipal Commissioner Nagar
Nigam Lucknow for non-compliance of Solid Waste Management Rules, 2016
not only to the transfer station Priyadershini Nagar but also to Ghaila Ghat,
Mallapur and Dayal Paradise transfer station vide letter no. G29167/C-
5/Sa.-86/18 dated 31.12.2018. The same is annexed as Annexure No. 3.

9. It is submitted that in pursuance of the show cause notice, the Board
has issued closer order under section-5 of E(P) Act, 1986 (as amended)
against the transfer station near Dayal Paradise Choraha, Vikas Khand-5,
Gomti Nagar, Lucknow and the transfer station at Khasra no. 457, Vill-
Mallapur, Dubaga, Lucknow vide letter no. G28764/C-5/36/WPN-14981/18
dated 19.11.2018 and vide letter no. H28434/C-5/36/WPNo0.-9141/13/18
dated 16.11.2018 respectively. The same is annexed as Annexure No. 4 and

5.

6. It is submitted that in compliance of the closure orders issued to the
transfer station near Dayal Paradise Choraha, Vikas Khand-5, Gomti Nagar,
Lucknow and the transfer station at Khasra no. 457, Vill-Mallapur, Dubaga,
Lucknow, Nagar Nigam, Lucknow closed down the operation of not only for
the above station, but also closed the functioning of Priyadershini Nagar,
transfer station, Puraniya, Lucknow.

7. It is submitted that it is evident from the petitioner’s application that
the transfer station at Priyadershini Nagar was not functional till March,
2022 as the letters of M/s FIM Hospital, 537/P12 (kh-13M), Pujraniya
Tiraha, Faizullaganj, Lucknow, M/s Harsha Hospital, 1/82, Sector-C,
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Priyadershini Yogna, Bandha Road, Near Puraniya Tiraha, Sitapur Road, 1 1 4
Lucknow, M/s Verdham Hospital, 1/7, Sector-D, Priyadershini Colony,

Bandha Road, Near Kiran Gas Agency, Sitapur Road, Lucknow, written in

the month of May, 2022 (which have been annexed by the petitioner
himself), clearly states that the Priyadershini Nagar, transfer station,
Puraniya, Lucknow has started functioning since last 02 months i.e. March,

2022. The same is annexed as Annexure No. 6, 7 and 8.

It is humbly submitted that in the light of above facts it is relevant to
mention here that UPPCB has performed its statutory duty by taking
suitable action against the defaulters from time to time.

Therefore, the Action Taken Report of the UPPCB is being filed for your
kind perusal and consideration before Hon’ble Tribunal.

1,\’504/%
(Dr. Ram Karan)
CEO-Circle-5, UPPCB,
Lucknow
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ANNEXURE A-4
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3 0 Anne>9|r? 7
Vardhman Hospital

1/7, Sector-D, Privadarshni colony, Bandha Road, Near Kiran Gas Agency,
Sitapur Road, Lucknow - 226020
® 05223595135, \Q: 9454026432

TO WHOMSOEVER IT MAY CONCERN

This is regarding the reopened Garbage House(since 2
months) at Bandha road; Priyadarshani colony site. The
funw@mng of the garbage house at this residential site is not
permissible and is causing a great health hazard to general
W&&fi‘c specially related to RESPIRATORY ILLNESS/ASTHMA;
Stomach related illnesses; increasing cases of breathing
problems and diarrhoea and many more.

So it is kind request to the competent authority to do the
needful and shift the garbage house and stop the functioning of
same with immediate effect .

I(Director Vafdhman Hospttat)EBS MD
¢ Priyadarshani Sector D*BYfaha Road
Lucknow
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